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Hon'ble Shri N. Sahu, Member (A) 

Adjourned for admission to 3.4.96. 

(N.Sahu) 
Mrnber (A) 

.....

Registrajt 
Srnce the D,Vjsjoj 	is not S 	

$vailabje at present h this case be 
&djourned Sine die iii the D1j5j00 

3S available. 

Regis fray 

3.1 7.10.96. 	Shr.i U.K. Shukia, the counsel for tha.applicant. 

Shri Shukia prays for time to gek instruction. 

., 	 Time is allowed. List this case on 3.12.96 for admission. 

izll~ 
/CBSI 	(D Puriastha) 	 (K.D.Saha) 

Member (J) 	 fVlBrflbSF (A) 

4/03.12.96 	 Shri P.K.?andey, counsel for the applicant. 

Counsel for the applcantprays for withdrawal 

of the aoplication. Preer allowed. 

V application is dismissed as withdrawn. 

(D.Purkayostha) 	 .aha) 
SKJ 	 Ylember(J) 	 :4ember(i) 


